i
5

- — i
§r./No. Dste Creders
15.11.48 D.R.(2)

Apnearance:

Sh ™3 Zajjengran
Nair for agnlnt.

KarEhii

CRR I eyva
Sanicker! fod Ses.
e L T~

P A

294

RejsimPer awadsy)

5

i ay
all exevpf
Veﬁan§?

1

Appearance:

Sh MR Rajendran Nair
for applnt,

Sh K Karthikeya
Panicker ,ACGSC
Por R.1&2

Sh 0V Radhakrishnan
for R.5-10

H

Applicant appears through counsel.
fes.s also appears through counsel.
Anplicant's counsel prays time to file
rejoinder. Rejoinder, if any, in a
weaks Eing.

Call on 4.1.89, =
15.11.85

BNS

Counsel on either side pre-
sent. The applicant's counsgel
reports that the matter Déis
not pressing.

‘Posted before the Bench
to 9.2.89. |

18.1.89
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Order Sheet DA 57/86

. Date

Office Notes

Orders of Tribunal

'23.2.89

Present

|Mc M Rajendran Nair

for Applicant.

SPM & GSN

Mr 'R Rajendran Nair, the learned
counsel for the applicants desires to
uithdraw'the main application. This is
allowed. Thevapplication is dismissed

as withdraun,
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